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Presentj Shri B»S* Mainee, counsel for- the applicant^

Shri O.W. Moolri, counsel for the respondents»

This matter comes up before us for hearing on

admission*

Uhen the respondents uere put on notice they

have fila^a written reply wherein certain praliminary
objections have been raised of which the fresh is thst

the application is not maintainable before this Bench.

After ,some arguments, Advocate Shri B.S. Plainee,

appearing on behalf of the applicant pieays for uithdraual

of the application*

Application is rejected as uithdraun.
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